Sl
No.

10

Case
Type
(6]0]

CRA

(DB)

CRM (A)

CRM (A)

CRM (A)

CRM (A)

CRM (A)

CRM (A)

CRM(M)

CRM(M)

Filing No.

1494/2026

213/2026

1259/2026

1263/2026

1266/2026

1267/2026

1273/2026

1274/2026

920/2026

1065/2026

Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 30-04-2026 To 30-04-2026~All rows are shown

Name of Petitioner

DEBASHIS MAJUMDER
Mobile:9874305473
Email:FIRDOUS2305786@GMAIL.COM

RAHUL HALDER @ PAPPU
Mobile:9830700580
Email:SOMNATH.ADHIKARI@GMAIL.COM

JAHANARA BEGUM @ JAHANARA BEGUM
CHOWDHURY AND ORS.
Mobile:9831258615

Email:ANKITABOSE27 @GMAIL.COM

EBRAHIM SEKH @ EBRAHIM
Mobile:9735502903
Email:JISANNBU@GMAIL.COM

BHABESH CHANDRA MONDAL AND ANR.
Mobile:9851080402
Email:SOHELLAW@GMAIL.COM

REKABUL ANSARI @ REKBUL AND ORS.
Mobile:8442876565
Email:MR.KINGSUK@GMAIL.COM

XXXX
Mobile:9830265780
Email:DREAM.B26@GMAIL.COM

AAAAA
Mobile:9836751483
Email:MOU.PANDIT@GMAIL.COM

CHITTA SARKAR
Mobile:7003578904
Email:KAUSHIKCHOUDHURY83@GMAIL.COM

MUSTAKIN SAHA @ ASHA
Mobile:9830970472
Email:MAZAHARHOSSAINC@GMAIL.COM

Name of Learned
Advocate

GOPA BISWAS

SOMNATH
ADHIKARY

ANKITA BOSE

JISAN IQUBAL
HOSSAIN

ABU SOHEL

KINGSUK MONDAL

SHASHANKA
SHEKHAR SAHA

MOUMITA PANDIT

KAUSHIK
CHOUDHURY

MAZAHAR HOSSAIN
CHOWDHURY

Compliance
A

21-05-2026

21-05-2026

21-05-2026

21-05-2026

21-05-2026

21-05-2026

21-05-2026

21-05-2026

21-05-2026

21-05-2026

List of Defect(s)

INDEX NOT FILLED UP
VAKALATNAMA NOT FILLED UP
LOGO NOT PRESENT

APPELLANT MANE NOT MATCHED

1) ... CLARIFICATION NEEDED REGARDING
F.I.R DATE AT WHOLE PETITION
(18-03-2026 / 16-03-2026)

FOR WANT OF NDPS CASE NUMBER

FIR CS ACT WRONG

1) ... AGE OF THE PETITIONER NO. 3 NOT
MENTIONED AT CAUSE TITLE PAGE

1) ... COMPLAINANT IDENTITY DISCLOSED

1) ... MENTION G.R CASE NO./ PTN / SPL.
CASE/ POCSO CASE ETC. AT CAUSE TITLE
PAGE WHICH IS PENDING BEFORE LD.
A.C.J.M AT RANAGHAT...

NAME DISCLOSED IN FIR

1. VICTIM ID DISCLOSED
2. VACA NOT FILL UP



Sl
No.

11

12

13

14

15

16

17

18

19

20

21

22

Case
Type
CRM(M)

CRM(M)

CRM(M)

CRM(M)

CRM(M)

CRM(M)

CRM(M)

CRM(M)

CRM(M)

CRM(M)

CRM(M)

CRM
(NDPS)

Filing No.

1066/2026

1069/2026

1072/2026

1073/2026

1075/2026

1076/2026

1078/2026

1080/2026

1082/2026

1083/2026

1084/2026

879/2026

Name of Petitioner

ASIA BIBI @ ASHIA BIBI @ AYESHA BIBI AND ANR.

Mobile:9123900944
Email:-TUL.2207 @GMAIL.COM

SHAKTIPADA DOLAI @ BHANU @ SHAKTIPADA
Mobile:9775916334
Email: SWAPNAROY.INFO@GMAIL.COM

TAPU PARUI
Mobile:9830265780
Email:DREAM.B26 @GMAIL.COM

CHAITALI KAHALI
Mobile:7059917114
Email:ADVOCATESAYANTANKAR@GMAIL.COM

HABIB MOMIN
Mobile:9874470575
Email: TIWARIBISWA@GMAIL.COM

MRITYUNJOY ROY
Mobile:7044009276
Email:PANDITSAJALKUAMAR65@GMAIL.COM

SANTANU CHAKRABORTY AND ANR.
Mobile:9804639668
Email:ARUPSKYHOT@GMAIL.COM

BIJON BISWAS @ JHATKA
Mobile:8013506607
Email: CHANDRACHUR.EDU@GMAIL.COM

ASHRU BISWAS
Mobile:8013506607
Email: CHANDRACHUR.EDU@GMAIL.COM

PABITRA MONDAL
Mobile:8013506607
Email:CHANDRACHUR.EDU@GMAIL.COM

PRANAB MALLICK
Mobile:8013506607
Email: CHANDRACHUR.EDU@GMAIL.COM

DHANANJOY BHAGAT
Mobile:9804639668

Name of Learned

Advocate
SUCHISMITA
CHAKRABORTY

SWAPNA ROY

SHASHANKA
SHEKHAR SAHA

SAYANTAN KAR

BISWAJIT TIWARI

SAJAL KUMAR
PANDIT

ARUP KUMAR
BHOWMICK

CHANDRACHUR
LAHIRI

CHANDRACHUR
LAHIRI

CHANDRACHUR
LAHIRI

CHANDRACHUR
LAHIRI

ARUP KUMAR
BHOWMICK

Compliance
By Date

21-05-2026

21-05-2026

21-05-2026

21-05-2026

21-05-2026

21-05-2026

21-05-2026

21-05-2026

21-05-2026

21-05-2026

21-05-2026

21-05-2026

List of Defect(s)

1. CASE TYPE WRONG. |

1. CASE TYPE WRONG. IN PARA 1
2. VICTIM ID DISCLOSED

1. V. G. ID DISCLOSED

VOKA NOT PROPERLY FILLED UP

LOWER CT CASE NO NOT MENTIONED IN
THE PETITION

1. PS CASE YEAR WRONG
2. BNNS WRONGLY MENTIONED

3. CORRECTIONAL HOME NOT MENTIONED
CORRECTION HOME NOT MENTIONED

WRONG PS

WRONG PS

1) P.S. NAME WRONG THROUGH THE
PETITION ... 2) MENTION HONBLE HIGH
COURT CASE DETAILS IN 1ST PARA

1) P.S. NAME WRONG THROUGH THE
PETITION ... 2) MENTION HONBLE HIGH
COURT CASE DETAILS IN 1ST PARA

ATTACH ORDER COPY OF CRM
(NDPS)/542/2025 MENTIONED IN 1ST



Sl Case Filing No. Name of Petitioner Name of Learned = Compliance

List of Defect(s)

No. Type Advocate By Date
Email: ARUPSKYHOT@GMAIL.COM PARA

23 CRR 1856/2026 BHAIRAB LAIYA LAKSHMI NATH 21-05-2026 CLARIFICATION NEEDED REGARDING
Mobile:9830189754 BHATTACHARYYA SHORT LIST OF DATES

24 CRR 1865/2026 SUSHIL KUMAR SINGHA SNEHANSU 21-05-2026 WRONG COURT IS GIVEN IN THE PETITION.
Mobile:9434057837 MAJUMDER IT SHOULD BE FILED IN COURT 237
Email:MAJUMDER.SNEHANSU@GMAIL.COM

25 CRR 1866/2026 DEEPAK SHANKAR RAY AND OTHERS MALABIKA SAHA 21-05-2026 CRPC IS NEEDED AND AGE OF THE PET NO
Mobile:9897430876 2 AND 3 IS NEEDED

26 CRR 1872/2026 HAIDAR ALI AND OTHERS JEENIA RUDRA 21-05-2026 VAKALATNAMA DEFECTIVE, MINOR CAN
Mobile:9874210030 NOT SIGN THE VAKALATNAMA
Email: JEENIARUDRA6078@GMAIL.COM

27 FMAT 221/2026 BHAGABAN PATTANAYAK SAMRAT 21-05-2026 AGE OF THE PETITIONER NOT MENTIONED

(MV) Mobile:9382373935 CHAKRABORTY BANK DETAILS OF THE PETITIONER NOT

Email:SAMRATCH33@GMAIL.COM PROVIDED

28 WPA 10331/2026 SK. QUDRATULLAH @ KUDRATULLAH AND ANR. MONALISHA SINHA 21-05-2026 MENTION PROPER PIN CODE FOR RESP.
Mobile:8777468446 NO. 3 AND 8
Email:MONALISHASINHA2000@GMAIL.COM

29 WPA 10342/2026 DEBABRATA BASU MAZUMDAR AND ANR JAYANTA KUMAR 21-05-2026 THERE IS A DISCREPANCY IN PETITIONER'S
Mobile:9830491507 MUKHOPADHYAY NAME AS STATED IN THE AFFIDAVIT
Email:JKMUKHOPADHYAY.ADV@GMAIL.COM

30 WPA 10345/2026 SOUMYADEEP DATTA NAMITA BASU 21-05-2026 1. MENTION PROPER PIN CODE FOR RESP.
Mobile:9433266347 NO.1
Email:NAMITANBASU.LLB@GMAIL.COM 2. PROVIDE LOGO.

31 WPA 10351/2026 PRADIP KUMAR DAS DEBASHIS 21-05-2026 MENTION PIN CODE FOR RESP. NO. 4
Mobile:9830157575 KARMAKAR
Email:DEBASHISKARMAKARADV@GMAIL.COM

32 WPA 10379/2026 SUNTI BARMAN RONIT DEYASHI 21-05-2026 SUBJECT CATEGORY CODE IS WRONG
Mobile:8777577840
Email: ADVOCATERONITDEYASHIL@GMAIL.COM

33 WPA 10400/2026 ABUTALEB SEKH RAKTIM SIDDHANTA 21-05-2026 1. LISTNG DATE WRONG
Mobile:9830119547 2. RESPINDENT PIN WRONG
Email:RAKTIMSIDDHARTA1232018@GMAIL.COM

34 WPA 10402/2026 REJINA BIBI RAKTIM SIDDHANTA 21-05-2026 1. LISTING DATE WRONG
Mobile:9832119547 2. RESPONDENT PIN WRONG
Email:RAKTIMSIDDHANA1232018@GMAIL.COM

35 WPA 10404/2026 HASIB AHMED PINTU KARAR 21-05-2026 COMMISSIONER INITIAL IN AFFIDAVIT



Sl Case Filing No. Name of Petitioner Name of Learned = Compliance List of Defect(s)

No. Type Advocate By Date

Mobile:9732483805 PAGE
Email:ADVPINTUKARAR@GMAIL.COM

Printed On 02-05-2026



